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Hire Purchase Price of the 
Slum Tenements

777. SHRI MAHI LAL: Will the 
Minister o f W ORKS AND HOUSING 
AN D SUPPLY AND REH ABILITA­
TION be pleased to refer to the reply 
given to Unstarred Question No. 4560 
dated 24th March, 1975 and USQ 2608 
dated 5th December, 1977 regarding 
hire purchase price o f the slum ten­
ements and state;

(a ) the date on which the decision 
to allot the slum tenements on hire

purchase basis to the slum dw ellers 
of Delhi was taken; and ^

(b) how long it takes to finally close 
the accounts o f constructed tenements 
after their completion?

THE MINISTER OF WORKS AND 
HOUSING AND SUPPLY AND RE­
HABILITATION (SHRI SIKANDAR 
BA K H T): (a) On 2nd/3rd August, :963. 
it was decided by Government to per­
mit the sale of houses built under tho 
Slum Clearance Scheme.

(b ) Normaly, it takes six months 
after the date of completion of the 
work to close the accounts.
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